
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATIIY
MEMBER (T)

AT'TENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY L"{W TRIBUNAT ON 21.1I.2017

T.c.P No. 3s/(MAH)i 20ls

CORAM Present

NAME OF THE PARTIES Smt. Prabha Vaishnav
v/s.

M/s. K. V. Education Ventures t\rt. Ltd

SECTION OF THE COMPANIES ACT: 397 l39a of the Comparlies Act 1956
and 241 /242 ofthe Companies Act, 2013.

S. No NAM E DESIGNATION SIGNATURE

ORDER
TCP 3s/397-398/NCLT/MB/MAlV2015

At request of the parties, Iist this mntter on 05.i2.2017

sd/-
V. NALLASENAPATHY
\lernLrcr ( l rchrrical)

B.S.V. PRAKASH KUMAR
lvlember (Judicial)

sdl-


